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GUWAHA TI 

ORDER SHEET 

Original Rpp1icatj0 No 

Misc, Petition No 
-,----...-----•----------.- / Iontempt Pet1tj0 No. 

—J Re\jjeu Application 	
— 

 

R pp Ii ca nt (s) 

Respondent () 
 

jAdocate r0 the App1cant (s 

dL/oCate for the ResPondent(S) 

Date 	
* 	Order or the Tribunal 

. . 	 Pass Over for the day U t 
agajn0 	16 ... 002 for 

mb 	 V iCe_Chairman 

on the respondents 
16.9.2002 j 	Issue noticeLto show cause as  

to why the application shall, not be 

admitted, returnable by by four we*k,. 

List on 5.11 92002 for admission.. 

Vice-Chairman 
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'In 

Heard learned counsel for the 

partiese 

phitbon is aitt. Call 
for records. Returnable by four weeks.. 

List on 5.12.02 for orders. 

Vice-Chairman 



_•i 

V 	
V 	 V 

+ 	 V 	 V 

xo 
C/eQ 1 

47 

-.- 

,1-ci 

k 

.1t:r 

5.12.02 	At the request of Mr. A.Deb Roy, 
learned Sr. C.G.S.C. for Vthe respondents 

further four weeks time is allowed to 

the resp3ndents to file written statement. 

List on 6.1.2003 for orders. 

Mber 
mb 

6.1.03 	present : The Hon'ble Mr Tustico V.S. 
Aggarwal, Chairman 

The 	'b le Mr K .K • Sh arma, 
Member (A). 

V 	
-p 	 In the absence of objection fouZ weeks 

time is granted to file reply. 	. 

List on 4.2.03 for order. 
- 

V 	Member 	 Chairman 

• 	pg 

4.2.2003 	Further four weeks time is allowE 

CD to the respondents for filing written s€at-

ement on the prayer of Mr. A.K. Choudhurj, 
learned Addi. C.G.s.Co for the respondents,. 

List on 4.3.2003 for written .state- 
V 	 ment. 	••V 	

•1 

V VV \  

Member 	 Vjce-Chajrnan 
mb J 	

t 	 ! 

26.3.2003 	Written statement has been filed. 

List the matter. for hearing on 12.5 • 03. 

V 	
Theppicant may. file rejoinder, if 

any, Within two iieeks from today. 

i2/6fO 
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:.°! 	of 2002 	 4 	1 
2.9.03 	Heard Mr.S. 5arma 1 med àounsel 

£othe applicant and a so Mr.A.K. 

Cho%hury, learned Ad .C.G.S.C. for 

the £spondent. 
• 	 0hearing the 1 med counsel 

for the 'arties the A. is directed 
* basically for ädjud catinofs 

• 

	

	 seniority of Super tendentLcircula. 

ted vide 1 ter d ed 21.3.2001 as 

on 1.5.200 • The pplicant has a1ready-

submitted a ap eal before the 

authority on 1 .4.2001 where the 
pp1icat has ajsed all the issue 

which are y 	be disposed of. 
On hear ng he learned counsel 

for the pa ies nd considerabieof 

all aspect , we a e of the opinion 

that the nds of j stice will be met 

• 	 if a dir Ct ion be I sued on the res- 

pondent to dispose f the appeal 

submit ed by the appl cant. The appli- 
• cant -in y submit a fres i appeal 
the:a thority within t weeks from 

the dte of receipt of t is order. 

The spondents are direc ed to dis-. 

pose of the appeal as exp ItiOusly 
as ssible preferably wit n two 
week from the date of fece 	of thts 
appe 1. 

The application accord g1y 

st4t ds disposed. There shall weve, 
no rder as to costs. 

Memper 	 Vice-Chairrrin 

in 

/ 
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i94/2002  

26..2O03 Present : The Hon'ble Mr. Justice 
D.N. Chcwdhury, Vice-Chairman 
The Hon'ble Mr..S.K . Hajra, 

of Mr. S. Sarma, 
&. 	 learned counsel for the applicant, the 

-& 
 

	

Zc, 	 case is adjourned. List the matter 
again on 18.6.2003 for hearing 

	

Meter 	 airman 4)Jb1o3. 

18.6.2003 Present : The Hon'ble Mr. Justice D.' 
N. Ghdhury, Vice-Chairman, 
The Hon'ble Mr.R.K.Upadhyaya 

	

• 	Member (A).' 

On the prayer of W. A.K. Choud-. 
hury, learned Addi. C.G.S.C. for 

' 	 the respondents the case is adjourned 
List again on 2.7.2003 for 

hearing.' 
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Member 	 Vice-Chairman 
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7.8.2003 	Adjourned on the prayer of 

vUss U. Das, learned counsel for the 

applicant. List again on 2.9.2003 for 

	

hearing. 	 - 

	

Member 	 Vice-Chairman, 

mb 
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I 	Heard learned counsel for the 
1 parties. Judgment delivered in open 
1 court.Kept in separate sheets. 

Application is dispoed of. No costs. 
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CENT EAL ADMINISTRA lyE T RIBUNAI 

GUWAJ-ITI BENCH 

2002 __ 

DAT.E OF DECISION 

Shri Sudhakar Sarma,. 
• • •••••• C C • • • • * S • S • S • • C •C • • • •.,•... e.* . . . . . . . .. . . . . .?..PPLICJN'I'(S) . 

Mr.1 B.K.Shajaa, Mr.S,Sarma, Mr.U.K.Najr, Ms.U.Das 
.............C........O......,..............O........ADVOCA1E FOR THE 

• 	 . 	 APPL ICANT ( s). 

-V.-&RSUS-
Union 	India & Others 

Mr1A.K.Chowdhury, dd1.C.G.s.C. 
FOR THE 

RESPONDENT(S).. 

THE HON' BLE MR. JUSTICE D.N.CHQWLHURY,VICE..CHAIRNAN 

HB HONt BLE MR.KV.PABALAn7 ,ADMINISTRATIVE MEMBER 

J Wkether Reporters of local papers may be a'lowed to see the 
judgment 7 

To be referred to the Reporter or not? 

30 	Whether their Lordships wish to see the fair copy of the 
Judgment 7 

4. 	Whither the judgment is to be circulated to the other Benches ?• 

Ju,grnent delivered by Hon' bi e lbemtw4c VICE-CHIRNAN 

HI 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No.299 of 2002. 

Date of Order: This the 2nd Day of Septnber 2003, 

HON' BLE MR. JIJST ICE D. N. CHOWDHURY ,VICE-CHAIRMAN 
H0N'BIE MR.K.V.PRAHALADAN,ADMINIsTRATIVE MEMBER 

Shri Sudhakar Sarma, 
Superintendent of Central Excise, 
Imphal Range, Imphal, Manipur. 	... 	

..0 
pjl ica nt. 

By Advocate Mr.B.K.Sharma, Mr.S.Sarnia, Mr.U.K.Nair, 
Ms.U.Das. 

-Vs- 

Union of India,represented by the 
Secretary to the Government of India, 
Ministry of Finance, New Delhi. 

The Commissioner of Central Excise, 
M.G.Road, Sh.Ulong. 

39 The Additional Commissioner ( P&U) 
Central. Excise, Shillong. 

4 • shri Rama Ka nta Des, Supdt of Central Excise, 
• C/O.The Commissioner of Central Excise, M.G.Road, 

• 	Shillong. 
... 	..• Respondents. 

By Advocate Mr.A.K.Choudhury, Addl.C.G.sc. 

ORDER. 

HURY ( J) (vc): 

Heard Mr.S. 5arma learned counsel for the applicant 

and and also Mr.A.K.chowdhury, learned dI.C.G.S.Ce for the 

Respondents. 

On hearing the learned counsel for the parties the 

O.A. is directed basically for adjudication of interse 

seniority of Respondent No.4 circulated vide letter dated 

21.3.2001 as on 1.5.2001. The applicant has already submitted 

an appeal before the authority on 19.4.200.1 where the appli-

cant has raised all the issue which are yet to be dispos ed 

of. 

contd/ 
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On hearing the learned counsel for the parties 

and considering all the aspects, we are of the opinion 

that the ends of justice will be met If a direction be 

issued on the respondents to dispose of the appeal submitted 

by the applicant if not already dIspose4 The applicant 

may also submit a fresh appeal before the authority within 

two weeks from the date of receipt of this order. The 

Respondents are directed to dispose of the appeal as 

expeditiously as possible preferably within four weeks 

from the date of receipt of the appeal. 

The application accordingly, stands disposed. 

There shall however, be no order as to costs. 

(K. V. PRAHALADhN) 
ADM INIST RT lyE MEMB ER 

CHORY) 
VICE-'CHAIRMAN 
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THE CENTRAL ADMINISTRATIVE TRIBUNAL :GIJWAHATI BENCH 

GUWAHATI 

LELO 2ø 

Shri Sudhakar Sarma 

• 	. 	.. Aøpj.i.caflj 	. 
Versus - 

Union of 	I.india & Ors. 

.•. aff2ondent. 

SL. 	No. Particularsof the documents PageNo.:: 

la Writ Application 1 	to 	11 

2. Verification 12 

3.. Anne>ure- i ..•• 

4. Annexure- 2 . 
5. Anne>ure- 3 

... 

6.. Annexure- 4 
.... - 

4 	 7. Annexure- 5 ..... 
 

F .i 1 ed by 	: 

Advocate 

N 

J 



• 	THE CENTRAL ADMINISTRATIVE TRIBLINAL::GUWAHATI BENCH 
.. 

• ;(Ap.pl.lcation. under 	Section 19 	of 	the 	Central 
Administration Tribunal .Act,.1985) 

	

"O.A.. No..°-L1 	o2002.. 

BETWEEN 

Shri Sudhakar Sarma, 
Superintendent of Central 'Excise, 
..Imphal Range, Imphal, Manipur. 

... Applicant. 

- AND - 

i," tJnion of India, represented by the 
Secretary to the Government of India, 
Ministry of Finance, New Delhi.. 

2.. The.Commissioner of Central Excise., 
P1.6.. Road, Shiliong. 

.3. The Additional. Commissioner (P&U.), 
Central Excise, Shillong. 

	

4.. Shri Rama Kanta Das, Supdt. 	of 
• Central Excise, C/O The Commissioner of 
Central Excise, .M..G.. Road, Shiliong. 

....... Respondents 

• 	DETAILS OF APPLICATION. 

4 	•' 1 PART IC'JLARS 	OF - THE ORDER AGAINST 	. THE 
APPLICATION IS MADE 

The present application is directed against: the 

integrated seniority list of Superintendents circulated: 

vide letter dated 21.3.2001 and the finalisation of the 

said list showing the inter—se seniority position of 

superintendents as an 1.5.2001.. This application Is 

also directed against the inaction on the part of the 

Respondents in not assigning correct seniority position 

in respect of the Applicant, and continuing to show him 

/_tA 
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junior to his erstwhile junior. 

.2. JURISDICTION OF THE TRIBUNAL: 

The applicant declares that the subject matter in 

...respect of thich the application is made is within the 

jurisdiction of this Honble Tribunal. 

3. LIMITATION 

The 	applicant 	further 	declares 	that 	the 

application is within the limitation period prescribed 

under Section 21 of the Administrative Tribunals Act, 

1985. 	.. 	 .. 	 . 	 . 	 . 	 ...... 	 . 	 . 	 ... 

4.. FACTS OF THE CASE : 

4.1 That the Applicant is a citizen. of India and. as 

such he is entitled to al the rights protections and 

.privilees as gaurenteed by the constitution of indi.a 

4.2 That the Applicant on being selected by the Staff 

Selection 	Commission (5CC) as a 	Direct 	Recruit 

Inspector in the Central E<cise Department irthe year.:' 

1978. TheApplicant joined his services on 25.11.78. be 

it stated here that the Applicant since the date of his.. 

initial appointment has been.discharging his duties 

without blemish to any quater. . 	. 	. 	. .. 	. . 	. . 

4.3 That the Applicant states that the Respondent No. 4 

was also appointed as a Direct Recruit . fnspector 'in 

pursuance tothe same selection process by which the 

Applicant was. appointed. The merit position of the.. .. 

Respondent No. 4 was below that of the Applicant. 	. 

4.4 That the Applicant states that all along . in the  
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gradation list published from time to time showing the 

inter-se seniority position of members in the cadre of 

Inspector, he was shown senior to the Respondent No..4. 

In the year 1986 the Applicant was at serial lNo. 

whereas the Respondent No.. 4 was at serial No.. 

Same also in the subsequent gradation lists published 

in the year 1987 and 1989, the Applicant was shown 

senior to theResporident No.. 4. 

4.5 That the Applicant statos.that as regards the 

fixation 	of inter-se seniority in the cadre... of... 

Inspector,  number of litigation were filed by c011eagues 

of the . Applicant assailing . the fixation of their., 

seniority 1therein. One such case was filed before this 

Hon ble Tribunal being OA No... 241/91 by one Shri Biman.: . 

Dhar.. Upon hearing the parties and also taking note of 

judgments . passed in this connection by the . Calcutta 

Bench of this Hon'ble Tribunal, directions were issued 

by this Hon'ble Tribunal vido order dated 5..9..95 to 

revise the seniority list in the cadre of Inspector. 

This Hon'ble Tribunal vide its said judgment and order 

directed amongst others to fix the inter-se seniority 

position . of the Inspectors keeping in view 	the 

principles as contained in D.O..P.T's OM No.. 35014/2/80- 

Estt (D) dated 7.2.86.. 	 . . 	 . . 

4.6 That the Applicant states that the next promotion 

avenue available to a Inspector is the post . of 

Superintendent of Central Excise. The manner and method . 

for effecting the said promotion is governed by the. .. 

provisions of the 'Superintendents of Central Excise 	•.,, 

/ 	

1• 
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Recruitment Rules, 1986". 

The Applicant craves leaves to refer and rely 

uponthe provisions of the said Rules at the time. , : 

of hearing of this application. 

4.7 That theAppli.cant states that in the year 1993 the 

Departmental Promotion Committee as contemplated under 

the said Rules was convened forconsideringthe....cases..... 

of 	eligible 	Inspectors 	for 	promotion 	as 

Superintendents. The case of the Applicant was also 

considered therein. As at thatrelo v an t point of time a 

departmental 	proceeding . was pending, against 	the .: 

Applicant, the recommendations of the departmental 

promotion.. committee.. in his case was kept under seal 

cover. Be it stated here that the . said departmental 

. promotion committee met on 7.6.93. .. .... .. 	 . 	 ..... . 

.4.8 That the Applicant begs to state that on completion . 

of the departmental proceedings and his exhoneration 

therein, the seal cover wasopened in the year 1995 

(16.10.95). and the Applicant on being found to. be.. 

suitable for such promotion, he was promoted as 

Superintendent with effect from 15.6.93. 	 . 

4.9 That the Applicant states that in pursuance to the 

: direction issued by this Hon ble Tribuna.l in.. OA No:. 

241/91, the inter-se seniority of the Inspectors was 

revised in the year 1996.and the revised, seniority 

. lists was circulated vide letter dated 3.7.96. In the 

said letter. dated 3.7.96 it was specifically . stated 

that subsequent to the revision of the seniority in the 

cadre of Inspector, the seniority in the cadre of 

Superintendent would also be revised and consequentiai. 



benefit.s:.i -f any becoming available due to such revision - 

would be extended to the person concerned. 	. 	.. 

A copy of the draft seniority list circulated 

vide letter dated 3.7.96 is annexedas Annexure. 

4.10 That the Applicant begs to state that in pursuance 

to the revision of inter-se seniority position as -. 

carried in the cadre of Inspector, the authorities 

proceeded . to revised the seniority in the cadre of, . . 

Superintendents0 The Respondent No. 3 vide his letter 

dated 21.3.2001 interalia stated that the seniority 

Superintendents for the years 1987 to 1998 have been 

.1: refixed and integrated seniority list . of . such 

Superintendents has been drawn. Further vide the . said 

letter a copy of the integrated seniority list was.. 

circulated and objections if any were call for against 

assignments of seniority in the said list. . ... . 

A copy of the letter dated 21.3.2001 alongwith 

the integrated seniority list i . annexed as 

Annexure-2. 

t. . . 4.11 That the Applicant states that upon receipt of the 

said letter dated 21.32001 on 16.4.2001, he proceeded 

to prefer an appeal under Rule 23(4) of the CCS(CCA). 

Rules, 	1965, interalia stating therein 	that . in . 

pursuance to the judgment of the Hon'ble Tribunal can..... 

be safely help that the gradation list, issued during 

the period of 1986 to 1998 were all incorrect and 

accordingly the promotions made therefrom were . also , 	
H 

illegal 	and invalid. The same -resulted in 	non- 
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consideration of cases of persOns otherwise el.iib1e 

for promotion1 It was also stated therein that the DPC 

held in March, 2001 did not take into consideration the 

cases of all the eligible Inspectors. It was also 

stated that the seniority in the cadre of 

Superintendent ought to have been fixed as per the: law 

holding the field in this connection at that relevant 

point of time when the DPC was convened1 It was further 

stated that the Applicant ought to have been p1aced 

above the Respondent No.. 4 in the cadre of 

Superintendents inasmuch as the Respondent No. 4 was 

promoted earlier giving him the benefit of reservation 

and the Applicant who was senior to him in the 

substantive cadre ought to have regained his seniority 

on his promotion as Superintendents1 

A copy of the said appeal dated 19.4.2001 is 

annexe.d as Annexure-3.. 

4.12 That the Applicant begs to state that 	the 

authorities vide letter dated 22.5.2001 circulated7 a. 

copy of the seniority.list of Superintendents Group-B 

as on 1.5.2001 finalised purportedly after meeting the 

the objections received in pursuance to the Annexure-2 

letter dated 22.3,2001. In the seniority list annexed 

to said letter the name of the Applicant figures at 

serial No. 69 whereas the Respondent No. 4 is shown at 

serial No. 6. 

A copy of the said letter dated 2.5.2001 is 

annexed as Annexure-4. - 
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- 4.13 That the Applicant begs to state that on the basis 

• 	of 	the -revised seniority list in the cadre -- of 

Inspectors, a review DPC was held sometime in the month 

• of February-March. 1999 for rtr id 	F.irr of • 	---------------------------- C 	 I UI 

promotion as Superintendents. Yearwise panels were 

drawn up from 1987 to 2000. While effecting promotions - 

from the said list, an illegality was 	committed 

inasmuch as the Respondent No. 4 was considered against - 

a reserved category vacancy meant for SC candidates 

- --- whereas the case of the Applicant was only considered 

	

-- 	- 	-- 

 

for a vacancy of the year 1993. Accordingly the 

Applicant - was promoted against a vacancy of 1993-- - and 

	

• 	the Respondent No. 4 was promoted against a vacancy of 

1988. 	While effecting the said 	promotions - - more 

particii1riy in the -case of the Applicant, the exact 

vacancy - position in the cadre of Superintendents was - - 

not correcting computed and the persons who were 

illegally granted promotion earlier were not discoLtflted 

- for, resulting in delay in-effecting actual promotion 

to the Applicant. 	 - - - - 

4.14 That the Applicant begs to state that the Apex 

Court in a catena of decisions starting from the case 

• of Union of ln:dia --vs-- Virpal Singh Chouhan as reported 

in - 1995- (6) 8CC 684, held that while a reserved 

category is entitled to accelerated promotion he would 

not be entitled to accelerated seniority. The Apex 

Court in the case of Ajit Singh I and Ajit- Singh -II 

laid down that the Senior General Category Candidate is 

promoted to the cadre to which the reserved category 

candidates was granted promotion earlier under the 

quota meant for them, he would r'egain his seniority 
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therein. 

4.15 That pursuant to the said judgments passed by the 

Apex Court, Article 1 	(4) 	(A) was amended v.ide. 

Constitution 	Amendment Act, 2001, 	retrospectively 

amending the said Article with effect from 17.6.95. 

A copy of the gazette notification notifying the 

aid amendment is annexed as Annexure-5. 

4.16 That the Applicant begs to state that I  the.. 

promotion of the Respondent No. 4 being made effective 

with effect. from 22.4.88, the same is not protected by 

the Annexure-5 amendment and the principles laid down 

by the Apex Court in this connection would hold the.: 

field. Accordingly the Respondent No. 4 cannot be held 

to besenior to the Applicant and the wrong . assignment 

of seniority of the Respondent N. 4 above the Applicant 

requires to be rectified.. 	.. 	 . 	 . . . :. 

4.17 	That your Applicant states that the 	whole 

procedure adopted towards recasting of the inter-se 

seniority in the cadre of Inspector and Superintendent 

is in clear violation of the one prescribed by various . 

circulars issued by the Govt. of India in . this 

connection and which were taken note of by this Hn.bie 

Court while passing the Judgment and order in O.A. No. ..... 

241/91. As such the same has resulted in the applicant.. 

H 	 being deprived of his genuine dues. 

4.18 That your applicant submits that in the event, the 

seniority list in thecadre of SupdVs is allowed to . H 

41 

0 
I 
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stand with the infirmities mentioned in the foregoing 

paragraphs, the same would adversely tell upon the 

service career of the applicant and he would be 

deprived of his future prmot ions and persons Junior t o  

him and/or not eligible to occupy the positions 

currently being held by them would be granted the same 

fl 	benefits earlier to the Applicant.. 

5. GROUNDS FOR RELIEF WITH LEGAL PROVISIONS : 

5.1 For that the action/inaction on the part •M the 

Respondents in issuing the impugned Gradation lists is 

illegal, arbitrary and violative of the principle of 

natural justice and same is liable to be set aside and -. 

quashed. 

5.2 For that the authorities while proceeding to recast 

the 	seniority 	in the cadre of 	Inspectors 	and 

Superintendents have completely given a go bye to the 

various guide I ines issued by the Government of India 	-• 

prescribing the manner and method to be followed in 

this connection,. 

5.3 For that the impugned action on the part of the 

authorities in assigning higher seniority to the 

Respondent No.4 thanthe Applicant have violated the 

express directions of the Apex Court in this 

connection. 

5.4 	For 	that in any view of the 	matter 	the. 

action/inaction -  on the part of the Respondents are not 

sustainable in the eye of law and same are liable tobe 

set aside and quashed. - 

,~Z,  
r 
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The 	Applicant craves leave of this 	Hon'ble 

Tribunal to advance more grounds both legal as well as: 

factual at the time of hearing of the case. 

DETAILS OF REMEDIES EXHAUSTED : 

The applicant declares that they have: no other 

alternative and efficacious remedy except by way of 

• 	filing this application. He is seeking urgent. and 

• 	immediate relief. 

MATTERS NOTPREV•I•OUSLY FILED OR PENDING BEFOE ANY 
OTHER COURT: : 

The applicant further declares that 	no other 

application, writ petition or suit in respect of the 

subject matter of the instant application is filed. 	* 

before anyother Court, Authority or any other $ench.of 

the Honble Tribunal nor any such application, writ 

petition or suit is pending before any of them.  

•E3. RELIEFS SOUGHT FOR 

Under the facts and circumstances stated above, 

the applicants.pray that this application be admitted, 

records be called for and notice be issued to the 

respondents to show cause as to why the reliefs, sought 

for in this application should not be granted and upon' 

hearing the parties and on perusal of the records, be 

pleased to grant the following reliefs 

8,1 To set aside and quash the impugned Gradation list' 

circulated vicle order dated 2.5.200. 

" ot 
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8.2 To direct the authorities to assign 	crrect 

seniority position to the Applicant after reviewing the 

inter--se seniority in the cadre of Superintendents as 

per the guidelines prescribed in this connection by ,  

the Government of India. 

8.3 To assign seniority of the Applicant 	over the 

Respondent No. 4. 

.8.4 cost of the application. 

8.5 Any other relief/reliefs to which the Applicant is 

entitled. tounder the facts and circumstances ofthe 

case and as may deemed fit and proper considering the 
... . 

facts and circumstances of the case. 	. 	. . . . . . 

9. INTERIM ORDER PRAYED FOR 

In view of the facts and circumstances of the case 

..... the Applicant prays that Your Lordships, would: be 

pleased to direct the Respondents not to effect any 

promotion from the cadre of Superintendent basing on 

the seniority list as circulated vide letter dated 

2.5.2001. 	 .. 	 . 	 . . 	 . 	 . 	 . 	 . 	 ... 

10 .......... 

The application is filed through Advocate. 

11, PARTICULARS OF THE I.P.O. : ... 

I.P.O. No. 	: 
Date  
Payable at : Guwahti 

12. LIST OF ENCLOSURES 

As stated in the Index. 

/11Z_1 
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VERIFICATION 

I Shri.Sudhakar Sarma, son of S .  ar1a. 	Sarma, 

i aged about. years, presently working . as 

Superintendent of Central E<ci.se, Imphal Range, Imphal, 

Man ipur, do hereby solemnly affirm and verify that I am 

the applicant in this instant . application and 

conversant with the facts and circumstances of the 

case. I am competent to verify this case. and . the 

statements made in paragraphs  

are true.to. 	my  

knowledge ; those made in paragraphs  

are true to my information, derived.. 

from records and the rests are.my humble submissionE 

• before this Honble Tribunal. 	 . 

And I sign this verification on this the 3th day . . 

of August 2002. 	. 	 . ... 	. . . 	. 

AGLLarL 

/ 
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ais Ch. Das, (no.1), 	21-7.74 r 	 la-12-eO 	0-11 7 PR . Bu&(T) B.. 	 25-9_ 	3-107g 	13-12-ge____  

S 	

t 	 - 	 ---- - - - • 	164w 	
___-.:4-- 	- - 	 310-7 (3 T) 	 13-12-80 	3-10-75 D 

kz. Ds, 
	

L 
15 	DhflJshj Rm oro(ST), i± 	1-2- 	25-1-65 	13-12-80 	25_117b 	 -• 	--- •• - 

67. 	 -1O-?E 

--  0 1 - 	
04-17 	

S 

- 15, 	

O1-c. 	04.10_7 	-13.1 2-60 	04-lO.7 	DR 	
/ 

t1 	 3 	 O1-C 	
2O9_7 	13_1280 	29097 	D

I c  ch. 	
05-07.. 	

25_oi 	
27-117 	R 	 -  23.11.73 	

01O4_5 	1.311_73 	p  
272. 	•çj 	Xr. Tej, 	-Sc. 	 O9-Q:_ 173. 	 - 	

0iQ: 	
- 

71 	
?p 	

U1-:C 	::-cj_65 
-78 

	

25_0:_: - 	2•257— 13-i2--14 
7 

 

	

27. 2 	Ch. 	-; 	
O1- 	

3 	13-12_PU 
 

- 	

177, Rathd 	Ch. 	I'It 	
O1-Oo.- 	

0: 	 30-03i 	25-0379 
Cn. 	B .. 	 73 	

02-04_51 	30-117g 	R lz-02 	3-02-7 	01_1081 	-22173 	R 
-----S 	 - 

130. Rjnra Cn. 	Nac 	
0l-07. 	 ___P1QaL__a9_l73 	

S 

131.__Dh: 	

•__79- 
21-0 	

::.027-01.10_gi_• 03-027  

	

- -- __- - _- 
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2FFICEOFTUF0ffiMSSJ9JjRQICEF41RALE CISE;$UILQNQ 	••, 

	

C O 'U  4)5/ I/9/ 	 I Dted 	
I 

	

To 	 I 	 I 	
IM 	 r 

The Assistant Commis 10 er, 	 I . 	 • ' • 

. .. Central ExciseDivislo  
: 	. 	: 	 . 	

) 	
: 	 . 	 I; 	 '• 	

0 

The Deputy/Asssistan C mmlssioner, , 	, . 	H 	, • 

	

I 	 I\ 	 • 	 f 4ustoms Di vlsiop 	I 

: 	

I 	
.. 	 ' 	 ., 	 ..; 	

• i• 	 ' 

	

. 	 - 	 I 	 r 	,, 	•;— 	 : 	 ! 	. 	 . 	. 

	

: 	.v •• .:i 	 •'• 	 . 	':. 	 , 	
I 	

' 	 .. 	 ! 	 H 	 •. 	 • 	 . 	 : 	 ., 	
•• 	 . 

TheBranch-in-Charg;  

	

.:H: • L! 	!8 nch of H s.01 ice. . 

	

' 	St•iIIor'g  

Subject:-, D Dtqrmirjati:>n, of Seniority of Qrot p'! Supori tondents of Central Excise & 
Customs Cbmrnisslon ?ri to , ShIlong 	 I  

	

I 	 I 	 I 	

I 	

I 

(onsequentuponth ir iplemontatlonof if e Judgeme ntdatedO5.09.95ófthoHon'ble 
CAT, Giiwahati In 'O.A.No.211/i and the Boad's approval to this effect communicated  vide 
.F.No.A.3018/3/9'-Adj1.13 dtéd 17.11.97,  the Sei lotity, of the Superinténdentsforthe years 
1987'to 1998,have been re fix d as per the r cornmendatIo ' of the Revie v DPC held in this 

01 

• 1 	 I 	
I 

2 	' 1Ie sntegraed Seni nt'1, List of such sueriptenents I as according y been drawn 

	

3. 	The dates lof inidicat dvide  Column against the nc mes of each If  these officers is 
their 'dat o assum )tin of charge' in th grade of SupetirVenclen 

Fturther ,  c4sequent othis revision, the otfiers who ioo in their dats of 9ssumpfion of 
charge.wIth,regrd to thE)irl actual date pf jQining in the grade of Supeniçtendent (i.e. 
previot.4s date of jining), fh ) srvice put in b sudh officers will be treated 95 seMcput In on 
adhoäbàsls.,.' H I  

	

I 	 I 	 I 

.-Th4'pa*y 16respect of the officers should be. fixed uflder F.R. 27 at ho sage It would 
have reached had they  b ep promoted to the rade of Suerintendent as pr the dates of 
assumIion of charge assi nod herein.They1will not be enti led to anyarrars of pôy for the 
period preceding the actu 111,date of prornotlpn. I 

	

5. 	If Is requsted that this integrated Snio ity List of St perintendent Grop '13 1  may be 
circuIaod amongst all the cncerned officers ii mediately The officers may e aivisedto 
immediately file objection ,lf any, against the pssignmen of Seniority as wail as factual 
mistaks noticed to this off c and In, any cafe r of later tha April 15, 9001. 

Encia : As above 	 I 	 C\ 
/ 

( 	../ 
1 	 (8. IH 	R ) 

ADDITiONAL qo ISSONER (P&V) 

	

i;ct.2sr',1 	/ 	 CUSTOM&pNT 1. E CISE H 

S 

L>(Ak 	. 	 ,.I 	 . 

I 	 f 



- 

I 

C.No. I1(34)5/ET.1/92/ 	- 	( 	> 	 tated. 

C py fprviaried for Infori ation & reces1siar actiQn f9.:. .. 	 A ti 01 1 -  

I 	

I 	 / Jtr 

1 Srt Charushee a $ohoni, Joint Scre cr )  (Admn ,Centra BoEid of Excise & Customs, 
NJorthBIock, Ne 9elhl —02 ( AttntI 	,-The1  IJpc erecretary11çi IL, epfrol Board of 
Excis & Custon s, New Delhi). Mir Istr 'sletter F.N 	 Bdated 17.1 1.97 
may please be 

efrrred 
 to 	 - 

2 The Additional co1nm,ssioner (tec1h) Central Exi ise Hqrs 

The PA. to CompisIoner (Appeals), ( vstoms & C antral Excls, Guwahdtl/Commissionei 
of Cijstoms NER 1  IiUong 	

I 

The Oeputy/Assstcnt Commissioner4 entral Exci 
DivisiOn. Copy neant for the concerned officer( ) is/are enIoed for delivery. 

5; ShrljR*_ 	 perItilekdentfo compliance 

.6. -Ailconcerned uperintondents on deputation. : 	, 	 4.I 

	

''l 	 • 	 I' 	
.• 	 •1. 	 .'j'.c..'.'. 

7. The 1CAO(Ac ft 4/ConfdL Branch 41 CentralE cise Hqrs. Offipe, SIIiong,.,, 

. 08,. The GenqraLSe¶e 1tqry,,GfOUpB'11  Superintend 	 ms & Contra 
Excis,Shillong  

9 	ctici ' lsle 	 I 

' .J 	H . I': 	•1' ri 	II' 

•Hr' 	 ; 	:k' , 	H' 	It,:;: ' J'i 	I 	;: ' 
• 	.•• 	.., 	. 	.- 	• 	. ' ' 	I ,, ; L 

I 	(B.tH.JAAR) 
ADDITIONAL COMMISSIONER (F&V 

I 	 r 	tj 	 I I 	I I 	i 
CUSTOMS 119 CENTRPL EXCISI 

- 	 i 	 j II 	1,4 	11 	
I  

I II 	4 	I 'S LLONG ' 
£4 	I 11 • I I 1 	1 I 	

'_1I J '1 ?  14 I 
14 	H- H-t 

Ii ,: I. • 	H. H::. 

H; 	., 	.: t 	. •':,', 'r 	
' 'I 	.... 

-J.: 	. I. 	 'I •'' 	'1 

..........s ..' :1 I I 
I 

I  

.IlP1 	q1 	II I I 
I I 

I 

I 
I 

I 

I 	 • . 

• 1 
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- 	 -- 

-- 	--- - 	 ---- 	- - 

-'----- 	; 
-, INTEGRATED SENIORITY LIST OF SUPERINTENDENT AS PER cAT'S .JUDGEMENT DATED 050995 IN 0 A. NO 241/91 : 

/ si'io. J Name& -:Educcthoñal Qziàjjficàhon 	;; j)ate of Date of DateoL.-L Date of Date :-' -Whether Rimärks 

-- -- 	- - - 
____ 

__ 	=—-- 

- •- -•-- 
t-Appff-rn-- 
Govt.-& 

-I confiq 
JpGpvL 

•- 	 - 
n.ngp— 

!nspector 
4Oeerned— 
-dafe of— 

DR/!R--- 
as  

-c.'-' 	' 

- 	- ----- 	
-j 

-Inspector 
-- 	- 	- 

_________ 
S 	ic:service_ assumpflon-  

- - 
&'ofharge - -- 

____ 	 - 	 ------- 

1 01_L  
01_ Sachindra Kr_ PaUl_ Matn 	_______ 01_11__4V__ 01__11_61 2901_76___-J OZO872-- -24O487- ------ PR Exp,red__ 

-4 - 	-  ChirobrndFDasMatncfT T.•  Oi.1O.3T j;._O2.O1.57-.29.O1Y6'- E _ O2.O8.72: :.L- 24.o487-----t - . PR TRetiredT-__- 

--  Tareshçh..Debnafh ; Mfric- 	_ T _28O735' _29.01 .56 29O1.76-O4.O8.72 _ 24.04.87 PR --  
_ 

Refired.  - - - 
Bhaffacharje_B.A _-_ 07.10.63_ 29.O1.76_.JOLO8.72 _ tPR:_ AC - 24.04.87 Promoted as_ 

05 M_K_Chakraborty_I_A___ .'  01 03 40__ t 	23_11 _60 29 01_76__ - L_0208_72 __ 24 04 87 	___ f _PR Promoted_as__AC 
- --- Oô___ i ProbirirBo1_Matnc_ O1_0536f____180755 _- '29Oi_76 	020872 - 240487 __- PR Retired 

LO DhirendraKr.Bhattdchadee_Matric: - O1.0236: 	07.09.61 -29.O1.76 	__!E _O2.O8.72 ---24.O4.87--- . 	PR J_Retired 
.- ------____ 

-1 	O8_ 
! 	Q9 

IP 	Sharma_Matrtc____-c_____________ 
GC_ChartegeeMatric _ 

_.- 	 _- 
P_K.Deb_B_A___-_--j--  _-- - 

4 	01_0839. 	280663 
01_11 _39- 	• 	300963 

-O}--1042-----f----2007-&4- 
02.01 _40 	01 _08_o4_ 

{-OT.-1O.35 	--18.04.57:1.OLO2.77 

290176 ___I 	O2.O872 
070476 _ 	02.0872- 
1-0776_03-0872 -  

01_07 76 	02 08_72 
----O3.O8.72- 

- 240487 	- PR____ 
—240487_PR--
- _24 04 87-___ --  - PR 
--24O4.87--------PR  

24O487_____1 PR  
Retired 

___moted-a 	- 	-- 
Promotedas 

I 
f----- 

- - ------------- - 12 BibhcsRcnianDcsMatri- -------------- 
LatKr; Hczarika,Mctrjc______ -_0L03.35 - -H3.01.60 - - r:. -.:- _OZO2J2 	C4.08.72EHt ---24 .04.87--  ---PR  

L 14.IA.C.BOIC(ST) MCtrC_____T:T 01.12.41- - __13.08.62 :01.11.83--L02.08.72j2404.87 ----PR I PromotedasAC 
BK_Roy_BSc 	__________H_________ 24l051 - 	120572 12.0677-1____ 290975 ____240487 __ •- DR 	_- PromotedasAC 

tTiNXdr _BComTi 	_- 0151_ 	2207 70 
- 
_01 07i29 09 75E2404 87_zDR Promoted osAC  

MAnupdmdDvj,_B.A._-  --l-5.o9.a6- 	0.1JO.5-5- . -- 7.0677-. 	.08.09.75.L _24.0.47=PR-t Refired 
- 	 -i 18. N.K.Bhcttacharjee,BScTc- 	----------- - --- 30J1.51 	20..08.72 31;10.77:1-'_-2609.75:. --.-24.04.87 --  --__DR 	_:j -  Proñiotedas_AC 

\ V 19 D_M_ Baneijee__B_A____- 	___ 160841 	- 01__10_63 .' 0111_77 	011075__-  240487 	--PR -- - Promoted asAC 

- 	
- 

20.J SwcrajKr.Roy; Mathc 	__;;ç 	_T.j31.0733 - 	01.12.62 e-  22.09.77- 	29.09.75 24.O4.87 --- - --fl PR 	_- —H-Retired 
2TJT1 __R.ChTrdb___BA. - 1Z77..'_3091 rOmote&asC- 
22 J K_Pcui__B Sc____ --  -- 	_____ 3001_50 __1 	15_10_75 - % , ;E011 Z7 	15_1075 	-L ____240487-___1-__DR -  Promoted cs_AC 

L 	DP_Das__BSc________ -______ 15O252 	_250°71 	_j:3U2J7 220975 24087 	_-,----DR--- PromotedasAC 
24__MK- Chanda_BA_____-  __- __1 ___01_0550 	28_1070 01_0Z8 	_'180975 240487__-DR PrcoteaAC 

—
0t.-104.O9.5028.1 0.70-  77T2404.87 	DR: __PromotédaA 

K.B.Bhujef,B.A. 31.01.50 	, 	25.09.75 -  0L02.78 	' - 25.09.75 - _-24.04.87 	- - ----DR 	_- PrOmoted ds:AC_ - 
127 ' R_C__Sukiabaidyc__(SC)Matnc 01____i 0_40 	_____2004_61 280579 	•05-  11_76- - 240487 	PR  

240487 	PR 	I PromotedsAC _BC'dyQ_(SC)_ -  Q.fl449 260Z74 2805 79 	___260776 	__1_____ 



	 r-01 	1 	 02 	 - 
	

29. 	i M.C.Ha:crikajSC)Matric 	_. I 03 04 r t 	05 	 06 07 oè: 09 
•. . 	-(jfl5 

2403 _ 72 
j 	28.05.79 	_ 	. 2&O.76TIt24.O4.87:. PR Promotedas AC 

. 30 	L _Sukftiidya__(SC)E__A_______,' _j 	oc_03 46 01 _08_79 	26.C)7_76 L24O4_87 __ PR i Promoreao _AC 
i m 	BorahB.Sc. 	_-- "". OLO1..50 QLIOJ5 0L02.78 	OL1O.75 _ -:2O488 	_ j. 	_DR: PromotedasAC . 

' 

_R__Deboy.BSc ______. oao3TooJ5 QLO3_78. 	01 - 1 0.75 
.--01.03.78 	23.O9.75 

204 88 
22.0488 

DR 
DR 

romotedasAC 
PromotedasAC 3.I Nazrullslcm,B.Sc.. 	-j- 0L09.51 ___-. 23.O9J5 

34. I A.K.Panda,PU. 	 _ .. ; 	.. 0L03.49 _ 30.07.66 :OLO2J8' 	.27.O.75 .2ZO4.88 PR t_PromotedasAC . 
-- 	- t_35U 1. Nath, &Sc. 	 . .25.12.53 23.09.75 01.03.78 	J_23.09.75 ..22.O4.88 	-• DR 	. Promoted as AC 

j_36. _LMd.-AHussain-BSti.-. J I Promofed.as  
• _:_____.Exired  
PromotedasAC 

I. 	3• 1 D.K.__DebChoudhury.&Com::'__ ' 	• 01.04.39__ J..30.03.72 
-25.O1.5 __ 

01.02.78- 	13.09.75 _ 
j_28.02.78 :.- 	20.10.75 '-  

	

;22.0488 	_- 
• 	22.04.88 

PR _. 
PR 

	

- 	• 	. 	
£ 

r 

	

T 	: 

I 	- AnjanKantiRoy.P.U.- 	__ 	--:" f 	O1.O9.45i 
_ Ii2.:_ Smt.P.R.Ghosh,B.A.-. 	.:1 .0604.40.j..24.11.60 r0.03.78-F29.09.75.. 22.04.8 •  ;Retired 

_40._-SubodhCft-Deb-Noth-Motric_- 1p1731 1i:O4.6ii •_01.03.78_1' _19.O9.75f-2.Q4.8& ReIired 
- -O4.1-141 	. 

25 1 0 6O 01_1 2 78 	24.07 75 - 
::25.O9J5iiI±22.o4.s&_._ 

22 04 88 
_PPf -•--  

PR 
Retired±±  
Retired 42 	1 Somr Ch Adhikary B Corn 	1 1 8 05 40 

-- 
.. 	• 	•- 	. 

	

- 	"---- - 
. 	 :J. 
________--- ________ 

i. 

43. 	L.S. Vanchhown 	. (ST) &A.- 	- 	:i •  28.1Z51;: f. 	22.07.76- O1 .04.78 	22.07.76 .'-2.O4.88 I_ DR Promoted as AC 
I - 44. 	BiswajitSarkar,B.5c------ 	----- 	-- --OL11.55----j----O2.O8.76 Vi • 	DR 	.. •. - 	. 
L s. 	Subir Kr:Chakroborfy. B.A. I "- 24O7;76 *22.O4.88 . 	DR 	- :' 
I46. 	S.P. ChOkrcborty, B.A. 	. 	...: .. 	. 05.08.50 .: 20.03.72 01.07.78 	.. 	28.07.76 . 22.04.88 DR : 	.....• _.: 

14.0753-j---020&76 -d--0878 ---02 .08 .-76-- 4-2z04 .88---  •.•. 	:.. -DR--- 
_O1.O5&j±3.o3.Z.2 I ' 	2EL. 	.22.07.7.64.:::22.04.88 PR ... Promoted as AC 

49 	Sujan rr. Dos (SC) B A 0202.53 L 2001 77.. 2805 79 	[_2801 77 j _22.0488 L_DR Promotea  
- 

. 	: 
- 	 - 

Expfréd 	....... .. 

50._!Subodh Dnar (SC). 27.06.54 4: 1 7.09.77 13.12.80 	H 	•17.09.77 	1 . 22.04.88 -. DR - 
51. Conference Ngamlai (SI); B:A:' 	:.- .28.02.50.;L 02.08.76 	:. .13.12.80- 	.02.08.76  _22 04.88 ._ .DR 
5 GopaCh Sarkar, (SC)IA 221139. - 160165 241180 - 	- 231178 - 22.0488 _IPR - ---Retired 

J.  RamaccntaDos;Sq,t.A. 	. OLO1.54' OY.W.75 13.12.80 	• 	03.10.78 - 22048 --- J - DR-  
54. R.N. Laskar, (SC)-Matric 01:10.38 

:, 	0851T1 
30.04.57 
26.07.76,01.09.78 

,..:24.12.75 - 1- 	24.1Z73 
__J2&0776 

29.08.89 	...- 
•:29.08:89.. 

PR . 

-_-DR-...t 
-Retired  

- 

F . 
5j6. , IndrajitGuha. BSc.J- 	:-- ."O7O5r .27.07.76_L:_01:10.78 £f27.07.76 29.08.89._ DR_.T .. 	- 

- 
__-57--4A-Hore BCom- 	 - -310753- _ 

-c-- 	_ 58JADasgutc I2.QL55=1 26..0L26 . 011278 	L2&O77T 
200579 1 -260776 

290889 	IDR_ 
59 BB__Adrikori__BCcm 221153- 070674 2908894_DR --- 	_--fl- 

fGoPendrochPcuJA. J5.79 _.  

- 	- 	- 

61jPV Dos No -1 BSc - 010355iO208-76--j---2Q05-79-- -- 0208 --290889 -- = DR 
_62 	IRK Goswami,BCom --0706541  
L63 BidyutRrt Deb B3C 	- 	j 280852 240776 280579 	4 	240776 .-' 29.0889 - ---DR -Expired 

N. Bhattachcirjee Matric 	d 15055 64 
 

0401 71 200579 1 	1711 76 290889 -- . 	PR - 	- 	- 	- - 
65 AY Sharrna BSc - 2FO1 54 290776 * 	280579 f 	290776 'Tl DR  ---5- 	

.- 



/7 

— 

,i-  TTiTTTJ b 
OiOV55 

JOrOT55 

IiO7T52 

04 
24O7 76 

121 07 76- - 

300776 
OZO876 

-2907Th 
TOil 1 6V 
1 E4 08 62 

3OO9J&- 
250V65 - 

- 17fl 75 

ai 0776 " 

óT' 
W05 79 

28O5 79-- 

2&O579 
28657 

T728 05 79 
-231 h80I 

J28O 
5d312.80j2.Z78 
T1312.80 
fl31280 

23O5.79 

280579L?'1O76.F\ 

iO776 
2107-.7& 

T30O776 
0ZO8 76J 

i- cl9'1 	7T 
22.l 	7B 

i-30OY78 

O978 
30O978 

I 	3I77e 

oi 
F 29 08 89 

29 o 89 
290889 
29O889 
290889 - 

O89 - DR 
29.08.69 
29 0889 

I 290889 
299 
29O889 
29O8 
O9O89O 

08 
D 
DR 
PR 
DR 
DR 

PR 
PR 
DR 

TPR 

DR 

DR  
_DR  

09 

	

----.------ 	- 
- c-- Retre&- E 

Retired ' 	 - 

- 
I_ 

- 	: 	 - 

-L, 
-. 	- _ 	- 
-- - 

-' 

66. 
67.
68 

A B Dutta B3c 
RKBhaflachageePU& 	—TOto44'1901 

SK.BoseBA -- 
DKNath 

- 	&- 
BonikMatfld 	 r 

70 
71 

_Li 

-05O45{ 
O1 OZ41 
3t0339 
-24-OZ54 

7Or1O4i 
2OOZ53 

.2O1i463OO978 
.09.53 

73 s M Swer (SI) IAci 	- 
M Marñiong (ST}BCOrn_ 
AgnuRamDaSC)Mtfl 	- 
ApalakDaS (SC) BA 	 7 
ChandDaSBaIdYO(SC)BSC 

-78- 
 

--- 

- 

74 
75 
76 
77 

- 

2612.5r 
020555 

i010344 

=: flO25O 
050953 

Th10351 

O1O352 
-01 0348 - 

-.260776 
270776 

010362-- 

O78 
<O3O78 

30975 
065 

300776 
0602.74 

- 2O7 76 
OT76 

270TT61 
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OFFICE OF TEE .UPERWTENDENT OF CEIYTRt3L EXQLSE 

i'Aoimrsssintz'm4J  

t. N 	•1 • 	 IT. ate  

To, 	 1 'J 
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Subject :- Appeal 	Rule.28(iv) of the CCS (CCA) 
Rules' 1965- Application 	- Submission of. 

Ref. :- An Integrated Seniority list of Superintendents 
circulated to all concerned vide Shillong Commissionerá.te 
HQR's Office letter C.NO.H(84)5fETfII92f80885-66 dated 
22.08.2001 (a copy enclosed - Marked as "A") 

Sir, 
In this regard, I would like to bring to your notice that on prom otion,in 

March'2001, as per recommendation of Review D.P.C, my Seniority in the 
above list has not been fixed correctly. It needs correction and rectification in 
the aforesaid Seniority List. The factual aspect of mistakes In details Is 
stated below for its sympathetic consideration and necessary orders for the 
sake of natural justice: 

That Sir, I, SUDHAKAR SHARMA, 	joined in Shillong 
Commisslonerate as Direct Recruit (DR) Inspector in Novetnber'1978. Since, 
my appointment in the grade of Inspector, my Seniority in the grade of 
Inspector was not being fixed correctly till June'1996. All Seniority list of 
Inspectors and corresponding Seniority list of Superintendents were 
Incorrect. For example, Seniority list of Inspectors issued during period 
1986, 1987, 1989 (a copy of each year marked as 'B' enclosed) were all 
wrong and Incorrect. All promotions taking place from the period 1979 till 
March 2001 to the post of Superintendent were illegal and Invalid. 

02. As per CAT's Judgement dated 05.09.1995 in O.A. no.241/91, the 
Seniority list of Inspectors was corrected and revised in June'1993 and 
circulated to all concerned vide Shullong IIQR's leller C.NO.Il(84)1/IT-
1/96/18847-400(A) dated 25,06.1996 (a copy marked as 'C' enclosed). 

08 Thus, all prom otlons given earlier in respect of all Jnspectors 
whose Seniority was revised, were contrary to the inBtructions cpntaiiitd in 
Deptt.of Per & Trg.,O.M. No.22011f30/80-Est(D), dated 26.08.1980 and 
22011/&/86-Est(D), dated 10' April'1989. This amounted to denial of 
promotion to those who th... ough were due for promotion but their cases 
could not be considered by D.P.C.s held on various occasions. 

I 
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• 	4(a) The ?.exlew b.t'.C. held In March'001 has not considered the 
claims of promotion of all Inspectors (altoaether 199) wiose seniority was 
revised In June'1996 showing a discrimInatory treatment with. them. 
Consequently many Inspectors have been deprived of the: benefit of legal 
promotion. For example, the names of Inspectors mentioned in Annexure 'D' 
do not figure in the Seniority list of Superintendents of March'2001. 

(b) From the Seniority list of Inspectors of the year 1986, 1987, 1989, 
etc. It 18 evident that many Inspectors who though actually were promoted 
during these periods but their names have not been shown in the 
corresponding promotional list of Superintendents of March'2001. For 
details, please see Aruiexure  

Quota Rule of Direct Recruits via-a-via Promotees as contained in 
Para 8 of Deptt. of Per & Trg., O.M. No. 85014/2/80-Est(D), dated the 7th, 

February'1986 Is not applicable in respect of Seniority of SuperInteridnt for 
reasons that appointment /selection of Superintendent is being done by 
Promotion only. No Superintendent Is appointed as a Direct Recruit In 
Shillong Commisslonerate. For recruitment rule of Superintendent, 
instruction In 	M.O. F.(DR)No.7/86(F.No.A .1201 8/7/85-Ad.HB 	dated 
17.12.86 is referred to (a copy enclosed- Annexure'F'). 

Review D.P.C. held in March'2001, fixed the Seniority in the grade 
of Superintendent by considering the fact whether the concerned officer 
before promotion in the kwer grade of Inspector was Direct Recruit or 
Promotee (whether DR/PR as Inspector -col.08) which was absurdly wrong. 
ThIs has adversely effected the claims of prom otios/seniority of Senior 
Inspectors. The aspect is explained In Annexure-'G'. 

If supersesslon of all earlier illegal and invalid promotion of 
Inspectors, a review D.P.C. held in March'2001 considered the promotions 
of Inspectors as per prescribed Rules/Procedure relying on the revised 
Seniority list of Inspectors of June' 1996 effectIng promotions with a 
retrospective date. 

As such, the Seniority of Superintendents needs fixation as per 
Seniority Rule applicable on the date of holding of Review D.P.C. 

ExistIng seniority Rule applicable to Promotees is laid down in 
0.1. Deptt. of Per. & Trg., O.M. No. 2001 1/1/96-Estt.(D), dated the 30th 
Jtin'1997 which states that in all cases of promotions taking place from 
8001.1997 as per Seniority list existing on that date (In the Instant case, 
revised Seniority list of Inspectors of June'1996 available on the date of 
convening of Review D.P.C.), II SC/ST candidate Is promoted to the higher 
post earlier than his Senior General / OBC due to reservation benefit, the 
senior General/OBC promoted subsequently will regain seniority for further 
,,promotions. 	 - 	 - 

in 'view of above facts and circumstances of the matter, I, therefore, 
request for consideration of following relief:  

	

(a) ..Holding a Second Review D.P.C. for considering 	my 
promotional mater, in the light of above material facts. " 

4 .  
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• (b) Placing my name abovc Shri Rama KantaDas, (SC) whose name 
occurs at S1.No.5$ In the Seniority list of Superintendents since 
he was Junior to me In the grade of Inspector and his namc was 
Just below me at S1.No.156 in the revised Seniority, lIst of 
Inspectors of June'1996. 

• ., 	(c) 	ExtendlflR all consequential benefits admissible as per Rules. /v f  çl 	 V 
For this act of kindness, I shall ever remain grateful to you. 

End :- ANNEXURES 	 Yours faithfully, 
05 sheets. 
68sheets. 
21 sheets 	 ç 	 7 
08sheete 	()( 
02eheets 	 (SUDHAKAR SIARMA) 
Oasheets 	 Superintendent of Central Excise, 

(0) 02sheets. 	 Paona Bazar, Imphal Range. 
Post - IMPHAL(795001). 

I. 
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aovRNMwT OF XNDIA 

OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE 
M.G.RO.AD, SHILLONG - 793 001 

C.N0J1(34)51Efl1921 	. 	 . 	 . . . 

	

S 	
Dated:- 

To 

The Assistant Commissioner, 
Central Excise Division, 

The Deputy/Asssistant Commissioner, 
Customs Dlvisjon' 

S 	

.. The Branch-in-Charge 	 S 

--------------------Branch of Hqrs.Offjce. 
Shillong. 	

.5. 	 S 

The Superintendent, 
Shillong Law Cell, 
Office of the Commissioner of Central Excise, 
Calcutta - ii, 
M.S. Bui!dinq, 5Th Floor, 
15/1/, Strand Road, 
Kolkata -700 001. 

Subject:- Seniority List of Group'B'Superintendent as on 01.05.2001 of Central 
Excise & Customs Coin Inissionerate , Shillong - Circulation thereof. 

Consequent to the judgement dated 05.09.95pronouncedby the Hon'ble CAT, 
Guwa/,atj in O.A.No. 241/91 and the Board's approval for implementation 
communicated vide F.No.A.230 18/3/97-Ad.!!. B dated 17.11.97, an integrated Seniority 
List of Superintendent was circulated to all concerned vide this office C.No. 
11(34)5/LT/192130835..66 dated 22.3.2001. Representations/objections, if any, had 
been invited against the integrated Seniority List. Some representations have been 
received and have been examined carefully. These representations are given below in 
brief alongwitls reasons, if any, for grounds of disposal. 

(I) 	Some of the representations have contended that their dates of joining as 
Inspectors should be the basis for fixing their Seniority. The principle laid 
down in DOP&TS 0,M. dated .7.2.86 have been followed. Therefore, the 

S 

 representations for fixing seniority with, reference to the date of joIning is 
incorrect and hence not tenable. 

Representations have been received from officers, who have bene fitted by way of date of promotion in the integrated seniority list, that they should be 
appropriately placed in the All India Seniority List with retrospective benefit 
of promotion to Group 'A' post in the year. 1997-98 as enjoyed by their 
batcj,-,nares This issue will be taken up with the Ministry for extending all 
consequential benefits, as permissible. 	 . 

\J'&LT 



0 

(III) Some representations have contended that t/,ere were no vacancies when 
pro,notion, were given to the grade of Superintendent during the relevant 
period and hence such officers should not be given seniority in the manner 
adopted in the integrated Seniority List. This contention is not correct as • 	
promotions were given against vacancies, 

iV Some. repeLsen'tations have mentioned that there have been mistakes in 
showing their date of birth and actual status under C'oL3 and col. 8 of the • integrated seniority .  list. These mn/stakes have been taken care of and 
necessary correct ions have been made in the Seniority List. These mis takes 
have crept in due to the fact that earlier Seniority Lists published since their 

• appointments carried these in/stakes and the concerned officers have not 
represented for necessary corrections. 

(V. Representations have also been received from the Superjntnde,,s 
promoted/appointed as on 01 .04.95, regarding their placetnents in the 
integrated Seniority List. The revised seniorIty list of Inspectors (now 
Superintende,3t) which was circulated to all concerned vide office C.No. 
11(34) 1 /ET.I196128968..2901 0(A) dated 13.07.98 had been recasted in terms 
of Hon 'b/c CAT Guwahatj's order dated 05.09.95 and representations, if any, 

• had been ipvjted from all Eoncerned against the revised senIority 
of Inspectors (now Superintendent). All representations received against the 

revised seniority list dated 13.07.98 of Inspectors (now Superintendents) had 
been considered individually on merit in the past and disposed of by the 

• Cadre Controlling Authority The review DPC, for promotion to the grade 
of Superintendents was conducted strictly as per the revised seniority list of 

Inspectors (now Supevintende,,ts) Hence their would be no ground for 
placemnen in the integrated se?liovity list on any other criteria other than the 
revised seniority list of Inspectors (now Superintendents) 

In view of the above, all the represe,,tatjons received against the intrated 
• 	Seniority List are hereby disposed of. 	 eg  

A copy of the Final Seniority List of Superintende,,ts is enclosed for circulation to all the concerned officers. 

Enclo:- As above. 

(Z.TCHA NC) v 	 0 	
CO MISSIONER 

CENTRAL XC!SE :SHILLONG. 

Copy forwarded for information & necessary action to 

Stht; Charushee/a Sohoni, Joint Secretary (Admnn.) Central Board of Excise & 
Customs, North Block, New Delhi - 02. The letter C.No. 11(34)5/f T.1/92/ • 3083566'dated 22.03.2001 may please be referred to. 

The Chief Commissioner (EZ, Customs & Central Excise, 1511, Strand Road, 
, 'Ko!kata 	700 00 1. 

The Zonal Director, Narcotics Control Bureau, Eastern Zonal Unit, 412, 
• • l(araya Road, frolkata-7000 17. Copy meant for the concerned officer is 

0 	 • • enclosed for delivery. 	 0 

• 	 . 	

00 
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k 
The Additional Pirector, Directorate of Revenue Intelligence, Calcutta Zonal 
Unit, 8, Ho ChiMjnjj Savani, 2' Floor, Kolkata- 700 071. Copy meant for the 
concerned officer is enclosed for delivery. 

The Additional 4ssistant Director, Directorate of Q.& M. Services, 
Customs & Central Excise, 40518 Deep Si/c/ia Building, Rajendra P/ace, New Del/il 110008. Copy 

meant for the concerned officer is enclosed for delivery. 
The Deputy Director, (AS), Directorate of Preventive Operations, Zonal Unit, 44, Park Street, 2 Floor, Kolkata - 16. Copy meant 

for the concerned officer is enclosed for delivery.  

The Deputy Co,n miss loner (Airport), Sahar international Airport, Sahar, Mumnbai-99 Copy meant for the concerned 
officer is enclosed for delivery.  

The Deputy Director, NACEN (ER), P.27, CIT Scheme, Vill'M Bidhannagar 
Road, Kolkata 700 067. Copy meant for the concer,ied officer is enclosed for delivery. 

The Deputy Director of Inspectiot, (Athnn ), Directorate General of Inspection, 
CUto5 & Central Excise, 'D' Block, F. P. Bliawan, I. P. Estate, New Delhi - 2.Copy meant 

for the concerned officer is enclosed for delivery. 
The Zo,,a/ Director, Narcotfrs Control Bureau, Varaiasj Zonal Unit, S. - 18138, Taksaj Lalit Behari Sen Marg, Pate! Nagar, Varanasj - 221022. Copy 
meant for the concerned officer is enclosed for delivery. 

The Deputy Director, Directorate General of Inspectio,i, Customs & central Excise, 'o' Shape Building, I. P. Estate, New Delhi - 2. Copy meant for the concerned officer is enclosed for delivery. 

The Deputy Develop,ne,,t Cony 
nissioner, No/cia Export Processing Zone, 

Noida - 201305. Copy Imleant for the concerned officer is enclosed for delivery. 

The Assistant Registrar, Customs, Excise & Gold C'ontrol Appe/ate Tribunal, 
Li R. -Bench, Bamboo Villa, 

1 69-A.f.c Bose Road, Kolkata - 700014. Copy meant for the concerpied officer is enclosed for delivery. 

The Comnmjssjoner. Customs NER, S/u/long, 

The Additional Commjssio,uer (Tech.), Central Excise, S/il/long. 

The Dy./,4stt Cotnmnjçsion 	of Central Excise /Cstô,n5 Div,i. 
Copy meant for the concerned officer(s) is/are enclosed for delivery. 

j CAO/PAO of Hqrs. Office, Shillong. 

	

}8( 	
Supd. for comnpllance 

Accounts / & Il/Er! & II/Confd!. Br./CllJ-cfI,n.VIG Br. of Hqrs. Office, S/il/long, 

The General Secretary, Group 'B' Executive Officers'Associatjon, custois & 
Central Excise, S/il/long. 

Guard File. 

TH 
ADDITIONAL COMMs $Ei( P& V) 

CENTRAL EXCISE & CUSTOMS \J4' 

f 
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SENIORifY LIST OF SUPERINTENDENT GROUP WAS ON 01.05.2001. rjTii 	
&ijjjjj 	

DateO1Date 	Date 	Whether .--- Birth Apptt. in 	confirmation jOining as 	/Deemed 	j DR/PR 
 Govt 	In Govt 	inspector 	date of 	as 

SIShf Service 	service 	 i OSsumphon i Inspector I 	 I 
01 

- -o--- 03 	 Ii 	jI 1Iii1 - . 01. 	BiswajitSarkar, B.Sc. 	 OLI1.55 	02.08.76 	O1.04J8 	02.08.76 	22.04.88 	DR
09  

I I 1252 	
DR 03. S.P. Chakraborfy, B.A. 	 05.08.50 	20.03.72 I 01.07.78 	28.07.76 	22.04.88 	DR Ii 	 i45 	020876__01 08 78 	02 08 7622ö 	i 	PR 05. Subodh DharISC) B.Com . 	 27.06.54 	17.09.77 	13.12.80 	17.09.77 	22.04.88 	DR IIiiI iiIo 	 03 1078 	220488 	OP 	- O?RanJJtKrDuffaBSc 	 03851 	2.1 .07.76 	01 0° 78 	260 76 	29 0889 j 	DR 08 - kdrajif GuhaBSc 	

- 	 07 0556 	 7 1107 	V07j 880 I  
- 09. A. Nore, B.Com . 	 31.0753 	230776 	01.10.78 	23.07.76 	29.08.89 	DR 

------------ --------------------------------------------------------------. 	 --- ~ --------- 

A. Dasgupta, B.Sc. 	 12.01.55 	26.07.76 	01.12.78 	26.07.76 	29.08.89 	DR ----------------- ---- --- 	 - -- ---- - - ---- -- 	 --- ------- -- ------- B.B. Adhjkar B.Com 	
- 	 22.11.53 	07.06.74 	20.05.79 	26.07.76 L 29.08.89 	DR 	I iIJ B.A. 	Thoi47 	08 71 280579 	30 Q7 76 	 DR 	li P.K. Dos-I, B.Sc. 	 0L03.55 	02.08.76 

- 20.05.79 	02.08.76 	29.08.89 	DR 	1 R.K. Goswamj,_B.Com. 	 1 07.0.5 	23.07.76 	28.05.79 	23.07.76 	29.08.89 I 	DR 	1 0401J1i20.0 	 Tj 	IIII Jill_ 16 A . K. Shorm BSc 	 2 	 07 01 54 	290776 	280579 	2976 	2° 	I 17. Hemen Gooj, 8.Sc. 	 0889 	DR01.01.55 	24.07.76 	28.05.79 	24.07.76 	29.08.89 	DR ilf±d 	
?J.PL  Lhottachaeep U 	 01O444__j 01 654_ 	 2P9 205 , 	 - 	

040854 	30  0776'8o517 
	PR 

 

0208.76 L 	0208 71 	 J 	- 

auiBc. 	___  004 549 07 761 28 05 7929 07  L23MM0thanianjçpm 	
- 24 02 54 	300978 	13180i30 	 290889 	DR AamDQsSC)Mthc 	 101325 	

L 

	

lak
22.09.78k29.08.89 j 	DR  

	

L 26. Chandj Das Baidya(sq B.SC. 	 20 . 11.46.  	 30.09 .78 	J3.1 2.801 30.09.78 J 29.08.89 I 	
- DR 

 

-- - - ------------ 	

________-_--.----------.-.-. -__.__j_____ 	- 

-- 	 - 	 - -- 	 - - 	 - 



I 
j 	 . . 	 _ _ 4•..: 	 _ 

.-- --- - -- - 	 --- 	 ----- - w 	
. 	 . . 	 4_ 6 	J07 	08 	I 	• 27 	C Mohan B A 	 I 20 09 53 	3 1 07 76 	23 05 79 

_
31 07 76 ' 09.08.9O 	6 	---- 

------- - 

 28. _ C.M.Chakraborfy, B.Sc. 	-- 	 I 26.12.51 . 2607.76 	28.05J9 	26.07.76 . • 09.08.90 i 	DR 	I 
- ISSarkar BSC 	 ----------- _065_ T270776 i 28079277fl 	- - -- ---------- -DR I 30 H R Saha B A 	 I 6 03 5 1 	1 3 07 76 	28 05 79 	1 3 07 76 	09 08 90 	DR 	I 	 - 

	

.08.76 

-.-- 	 - 	 ----.--. ------.-.- 	 ---------- - 	 - - - 	 ---------- --.- -- --- 

02 O9 .O8.9O DRJ 	. 

- --2LB.A.---  - -_1 23 .01 .54 	 090800 H DRJ - 	 - 

280150 	04,10.78 jizo_I 041078 	09-0890DpT 
 34J Pranab Kumar Barua (Sc)BSc 	 050953 	031078 	131280 	031078 4_090890 	DR 	I I 35 JAVhqJSTB A 	 0103 5i 	j9_75_ 	3110 77 	130975 	2006 9l J 	DR I 36 Md KhushedAhmed 	 01 0352 	300776 	28069 	30 .07 .76.20091 

37 I P K Das -11 B Sc 	 oi 0348 	060274 	2305 79 	300770 1  200691 1 	DR 
01I ±112 J1i  

3 DR 9 UCDas MA 	191253 	290776 	280579 	290776 1 200691 DR 40manbharBj 	
- - 2710533107 76 	280579 	31 _0776 j 200691 	DR 	r 41. 8.PauiB.Com . 	 23.01.5328.O7.75 	28.05.79 	OZO8J6 H 2O.00. 91  J 	DR 	F 	 H P B NOQB 	25 1052 	2607 76 	2805 9 	2607 7o 	20069 1 	

---- 	 - - 	
- G.K. G.K. Shcrm Boral, HSLC 	 i 09 0] 48 	5.02J2L28.35J9 	.JP76j 20.06.91 	PR 

L. R. Lalq_q L~rauv  	 0L03.47ZO3i0J813128O r03.10.78I 20.06.91 DR.I 45.RamprasadDas_(SC)Mafric 	 011041 	210165 	 200691 	PR - 46. 	Abhiram Dos, (SC), Matric 	 01.02.40 	25.07.64 j 10.09.81 	20.02.79 	 __20.06.91 	PR - 	
-- -------- 	 ----- 	 __ 

47 	N.C. Dos, Matric 	 ! 31.12.42 	29.05.62 	01.06.7929.10.76 	20.06.92 	PR DKMajumdB5c 	 21rn51 ] 7728 0579 F 2701 77 	1 7 .09 . 92 t D 

	

49. 	A.K. Dutta,_B.Sc. 	 - 	 01.02.53 	27.01.77 i 28.05.79 	27.01.77 - 	 17.09.92 ' 	DR 	 - ;5a 	N.L. Ro,B.A. 	 --_01.09.4,201.65 	01.06.79 	28.7 	17.092 	DR 
P.K.Singa Choudhu,B.Sc. 	 01.02.51 	20.01.7701.06.79_4 28L77JII 	 PJIIIIIIi I. A. Halirn, B.Sc. 	 07.03.57 	27.01.77 	01.06.79 	27.01.77 	17.09.92 	- DR T.Kar. B.A. 	 1. 	 29 (1 77 	01.01.80 	29.0L77 	17.09.92 	DR.  54 	N .K.Nath BSc 	170151 	190977 iiiF 	10977 	1709921 	DR 55 	 1710_190777 	241180 L_07i92 L 56. - 	 Choudhury, B.A. 01.06.53 _77 L 13.12.80 19.09.77 	17.09.92 	DR 	 - 57 	ishooyDasB B.A.  - 	 - 	 1903 53 	041 078131280_1 041078 	1709 92 	DR 58 	UtpaIKrDaS(ST)BA 	 Oil252 L_OlO78 I 131280 I 30178 	170992 DR 159 	Pansh;Rcm Boro(Mafnc - 	 To244J5oio5t 13 1280 	51178 F_1709 92 	PR I a SWap Kr. RJSç) 	 A 101 LJOJL8O L OL1011 WJL8QIJ 

- 



-_i 02 	 riii 	06 	 07 	08 	IIIiI 

	

1DebendraCpas(ScBA 	 oi_O7i525O1o5_ 010882 	29.1 ]7817O992 	PR 
: 	L2 _ N.C.Patra,(SçBSc. 	 OIj5j_1&O3.79 98o_.96.8J 	17.09.92 	DR i 

- - 

64.A.Bhaffacharjee.B.S 	. 01.03.56J25.09.7813.1 2.80 _097812A3S3 1 	DRJ 
-- -- --. --- -. 	1203.93 1 DR 

66 	PSikdarbSc 	240451 	1208 	131280 	121078 	120393 	DR 
:67.- BKBaneee BSc 	 200256 1 300978 	1280 	 ii iii IIIIIT 

Q: SasdharPegu,(ST). B.A. 	 010943•0410 	.L:IQ 
._.: _ 0 1iJZ I 

Dhirendra Nath Bora, (SI). B.Sc. 	 01.05.48 	04.10.78 	13.12.80 	04.10.78 	07.06.93 	DR ----.---- 
Biren Ch. Pafir, (SI), B.A. 01.12.53 	21.01.76 	13.12.80 	03.10.78 	07.06,93 	DR 

13.12.80 	27.H.78 	07.093 	PRI 

	

_ 02.__29 .09 .7813. 12 .80 : 29 .0918 	07.06.93  
, ChandierShuUai, (ST)B.A,. 	. 	19.12.49 	13.11.78 	01.04.81 	13.11.78 	07.06.93 	, 	DR 
K.K. Taneja, M.Sc. 	09.01.55 	08.03.79 	01 .04.81 	08.03.79 	07.06.93 	DR 

_4 	?2L 5 	 PR 
78. 	Pt11II_ 	 J _1PZ8..... 	 P±P7 	 -- DR

PR L_?. Pranay Kanti 	 --_. 	 .  

	

;02.04.30j 118 1 0706.93 	PR 	i  
81. R.C. Dey,_Mathc 	 01.0948 	28.02.73 	30.03.81 . 28.03.79 	07.06.93 	PR  

.82. 0._Chaff opadhyay, M.A. 	 , 01.0a5525O479L109.81 	25.04.79 1 07.0693 	DR__ . L___  
Kal2orqm Kqc 	 J047 	01.02510.09.8 	10.09.79_07.96.93 	PR  

J 	2±±91ST).. FAA.. 	 oLOa54 	 DR  
85.Nani_GoppI Sen. (SJ. B.A. 	 P 8]1 .i .. PJJ981 . 10.8Q07.06.93 	PR 

.303.81 	13.03.86 	30.03.81 	003 	DR  
87 	Arun KL Doff a, B.A. 	 ' 	27.03.54 	27.01.7701.01.8027.01.77 I 27.09.93 	DR 

i88. 1 RBhattacha!jee,B.Sc. . ' 	27.01.53 	221.77.L01.01.8022.01-77 j27.093I_DRI  
89. B.G. MondaL B.Sc. 	 . 	 21 .09.52 	27.03.79 	01.10.81 	27.03.7L27.09.93 	DR  
90 	SarninthaNath B.A. 011 14 	2501 65 	100981 	070979 .,42709 93 	PR  
91.GopoICh. PaULMI 	0L0.4.4_0j 	10.09.8. 19.09.721..._27.09.93 	PR 

L 92.SamChakrabory.Matric. 	 12.02.48 -_04.0445_ 19081 	109J9 27.0593 	PR  

_0_7980- 	01.10. 0 1 070 P9_ ._PR:  
94. 	B. Deb,H.S.L.C. 	 15.11.52 	23.10.70 f 01.10.81 	25.10.80 - 27.09.93 	PR '. 

e-alto  



01 	1 
95TMlong 

02 
(SI) B A 

104. 
010356 	221179 

71_0.I 
011282 	22fl79_270993 

_08 	• 1  
-__D_J_____  

 
____ 

N.C. Singh Singjam,.(SC[B.Sc.  !L09.51 	I_07.04.8 9.1 1.86 	j07.04.._ 	27.09. DR  

19±.[ 02.08.82 	27.09.93 DR   Tapan Kr. Sarkar, (SC). B.Sc. 02.08.8 
08.04.56 	j 	28.10.80 

_27.04.87 
01.101 	 29.06.94 -_28.10.80 DR 98 N.C. Kataki, B.,A. 

l 011081 	 290694 99 -- D. Paul BCom 1281149.  	28 10 70 9310 . 80 PR  
100. G.C.Sarkar.Matric 25.]1.4428.10.70 29.10.80 	29.06.94. _01.10.81_ 

_: 	
PR 	.J 

•101.. M.Sjyagi.:B.Sc.  F3.04.81 
 01.01.55 	i30.03.81 

. 	01:12:82 	H13.04.81 	- .9..06:94 
_9jj2.82_-  30.03.81 	29.064  

'DR  

102. J. Acharjee. B.Sc.  
103. A.K. Chafurvedi, M.A.  25.12.54 	08.04.81 01.12.82 	0&04.81 	29.06.94 

104. D.K. Verma. B.Sc. 	- 16.06.55 	10.06.81 01.12.82 	10.06.81 	29.06.94 DR 

105. Susmal Das. B.Sc.  02.01 .56t 	23.d5.81 01 .1 2.80 	23.05.8 1 	29.06.94 - DR  

106. K. Neog. B.Com .  11.06.55 	30.03.81 -- 01.1 2.8_ 	30.03.8 1 	29.06.94 DR_l________ 
107. Jambu Lama, (SI) B.A.  12.04.55 	09.06.81 05.03.86 	09.06.81 	i 	29.06.94 

' 	DR  

108. N.G. Barman, (SI), B.Sc. 	-- - 27.12.54 	30.03.81 13.03.86 	30.03.81 	29.06.9_J_P? . _ 
109. Bapukan Patir,(ST), B.A.  30.04.50 	27.03.81 

	

13.03.86 	27.03.81 	-_29.06.94J 

	

19.03.86 	30.03.81 	. 	29.06.94 	. j 

DR 
DR  110. Rajoo SonowaL (ST .),B.A. 01.04.56 30.03.81 - 

111: GobindaThabah, (SI) B.A.  20.1 L54 27.03.81 - 19.03.86 i 	27.03.81 	29.06.94 DR  
DR 

  T. Tuankhanthang. (SI). B.Sc.  01.03.55 13.04.81 1 	07.06.86 

	

13.04.81 	29.06.94 

	

16.09.83 	29.06.94  P.S. Dos. (SC). B.Com .  24.02.57 06.02.82 27.04.87 DR  
 Aswini Kr. Das, (SC). B.Corn. 01.03.59 

05.09.51 
02.02.56 

05.07.82 
30.03.81 
01.04.82 

13.05.87 
07.06.86 
07.06.86 

05.07.82 
30.03.81 
01.04082 

29.06.94 
05.06.95 
05.06.95 

DR 
DR  
DR  

 
 

P.K. Reang, (SI), B.A. 	 . 	. 	. 
P. Debnafh, B.Sc. 

117: B.K. Deb,-1l B.Com .  05.06.56 19.01.82 29.11.86 19.01.82 1 	05.06.95 - DR 
 Jahar Dey. B.A. (H) 	 .EÔi .09.57 102.09.82 29.11.86 02.09.82 05.06.95 DR  
 D.Bhattacharjee, B.A. 25.03.54 07.11.75 01.12.82 06.11.82 05.06.95. PR  
 A. Chakraborty. B.Sc. 	 . 06.01.56 	] _06.08.82 29.11.86 06.08.82 05.06.95 DR - 
 J.L. Bhowmick, P.U.  26.12.53 •18.02.76 01.12.82 16;11.82 05.06.95 PR  
 J.C. Dos, -Il (SC) B.Com . 01.09.54 19.01.82 13.05.87 19.01.82 05.06.95 - DR T 

 A. Dutta, B.Sc.(H) f0.04.58 16.03.82 27.04.87 - 16.03.82 08.12.95_ DR  
 S.R.Dhar. B.A. 	 . 	I 08.05.53 09.02.76 01.12.82 16.11.821 08..1295 PR  

125. _D.R.Saha, B.Sc. r0201.57 18.03.82 27.04.87 - 	18.03.82108.12.95 ...DR - 	 - 
 1 R.K. Sarkar. M.Sc.  30.11.58 06.07.82 27.04.87 - 	06.07.82 '08..12.95 DR  
 LSukanta Das, B.Sc. 	 J13. 10.59 26.03.82 .27.04.87 26.03.82 08.12.95 DR  
 jnGany,B.Sc. 01.08.55 13.02.76 01.12.82 16.11.82 08.12.95 PR -t 
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1291B1renSa1k1ILBSc - 	 O11255 	1901 82 	2704871901 82 	O8129 1 DR  .---.---- 	-- ----- -- - -. 	i----1- -- _ -1-----r  
.i:Subhrangshu_Deb,PvtSc. 	 Q357 	. O1O4 	27:04.87 	01 .04.82 	O8.]Z9:DR  
131. 1 Smt.M._Phukan,M.Sc. 	 .00356 	26.02.82J27.04.87 

0 
 26.02.8208.12.95 	DR  

13271 AbhjtGhosh.B.S  	03.11.52 	21.02.76 	01.12.82 	16.11.82. 	08.12.95 	PR  
133 Manj Kr. Brahma (SI) MSc 	090255 	120782 	130587 	120782 	08 1295 1 	DR___  
134. 	P.R. Mullick, (SC) P.U. 	 - 01.02:47 	01.0472 i 01.12.82 1 	16.11.82 	08.12 	PR  
13.paCh._Das,JSC)_BA(HL_LLB 	'OLO1.56 !25.01.77 _01.12:82 	16i1.82 - 	0&12.95 	PR  
136. 1 A. Chakraborty, B.Sc. 	10.07.58 _•28.01.82'27.04.87 	28.01.82 	21.03.96  
137 NM_Bgisy_ 	'201257 _01 _0482 	270487 - 01 _0482210396 	DR  
138. _R.K.Sharma,B.A. 	 . 	01.03.60 	26.02.82 	29.04.87 	26.02.82 	29.09.96 	DR 
139 	B.BhaflachaeB.A. 	30.06.56 	20.02.76 j 01.12.82!16.1L82 	29.09.96 	PR  

A.K. Saikia. M.Sc. 	01.01.59 	22.01.82 	29,.04.87 	22.01.82 	29.09.96 	DR  
DipakBhattacharjee, B.Sc. 	 16.08.57 	22.01.8229 04 87 	22.0 L82 i 29.09.96 	DR  
Amar Kumar Singha, BA 	04.11.57 	20.01.82 	13.05.87 	20.01.82 	29.09.96 	DR  

14aB.K.Baishin,(SjJB.Sc. 	08.1 1.56: 1 7.03.82 	13.05.8717.03.82 	29.09.96 	DR  
144 PadmeshwarPegu. (ST) B.Sc. 	 31.01.56 	08.04 .82 ___13fl87 	08.04.82 	29.09.96 	DR1  
14 	PryaRamBarua,P.U. 	01.02.51 	02.11.70 	01.12.8216.11.82 1 	21.06.97 i 	PR  

Dinesh Mahanta, B.Sc.(H) 	01.01.56 	12.09.83 	13.05.87 	12.09.83 	21.06.97 i 	DR  
P.S. Purkayastha.-U. B.Sc. 	01.12.56 	24.03.82 	13.05.87 	24.03.82 i 21 .06.97 	DR  
Ms. Purabi Dev Gupta B.A. 	 01 .12.54 	06.11.75 	01 .12.82 	16.11.82 	21 .06.97 1 	PR  
Smt. R.M.Shabong, (SI), Mafric 	 01.09.44 	05.08.71 	01.12.8216.1_1.82 	21.06.97 1 	PR  
SachindraNathDasjc) BA 	01.12.55 	06.0577 	91.1 1 1_2..1 .06.97 	PR  

151.1_PranabKr. Sharma. B.Sc. 	01.03.58 _14.04.82 	13.05.87 	14.04.82 1 	16.01.98 	DR  
152. Rathindra..Bhaftacharj.B.Sc.- 	I 06.11 	 03J41.12.82 - j16.1"L82_J1'T 	PR - 
153. 1 NabaKr.Barua(SjB.Sc. 	 - 01.01.55:29.0L82 	13.05.87 	29.01.82 	16.03.98 	DR  
154. 	Achinta Kr._Sonowa (SI), B.A. 	- 01.11.54 _05.02.82 	13.05.87 	05.02.82 	16.03.98_j 	DR  

J 	TapppKr.Kar. B.A. 	.. 	 01.11.49 	05.06J4!01.12.82 	16.1 L82 	20.06.98 	PR  
B.B. Saikia,(SI),B.S 	12.09.52 	31.08.82 	13.05.87 1 31.0882 	20.06.98 	._ DR  
Srnt.MeHciaSynnah.(SI)M.A. 	30.03.50 	04.01.82 	13.05.87 104.01.82 	20.06.98 	DR 	I  
M.M.Neog.(SI)B.Com . 	 - 01.01.56, 02.04.32 	1a05.871 02.04.8220.06.98 	_P.._  

	

-_30.07.5320082 	13.05.87J. 20.02.82 	20.06:98 	DR  
Sh. Dos, (SC) HSLc 	sLc 09 ..5 i - j12.0a74:ol.12.82 	16.11.82 	20.06.9 	PR_[  

i. 	.manPL(cLLc 	 _L 21 .0&4715.03.74 _01 .1Z82 _1.jj.82 	20.06.98 -__PR[  
162.__G 	adhar 	LBA - 01.08.56 	i 2.o7.s2iao5.87 	12.07.82 	1.2000DRJ 

f 



_ 2 II_1iIzpji:_ Iii 05  061 08 OJ 
163. Ms.sayadaJasmeBeuBA 01.12.1504j4 01 . 12.82 1  161-82 1 15192000 PR J Li64. 
165. 

Pndra MOShahary(flMA 
James Dohhn 	BA 

I20.09.58 
_j1BD156 

05.03.82 13 	87o5 03 82 	.12.2000 	DR 
1JJ. 02.03.82 	1 13.05 .87  02.03.82 	1 .12.2000 DR 

166 KNDatmary(ST) B Sc - 	 ___ 010158 120782 j130587 12 07821 5122000 - DR  

Liz LHauferram(PU 24J 2.46 01.03.74 0i.12.82. - _16.11.82 115.12.2000. PR 
16aofishch. DasjcJBA .LOLI 2.52 : 14 . 11  _ 0 L 12.82]6.iL82J5.122000pR 
169. 

L_.PoiytLhra. 

Belt Ram Das, c.ScLPU 
Bço  

12.0253 

2?:. 
23.06J701.08.83 

PIP± 
187. 	 PP2.L__.L_  

J 16.  
171. 1 pjpakR2yChoudhurybsc.. 21.07.57 9i3D5.87 130.03.2001 
1 7 Santanu Kumar Chaha. B.SçjH) 0LO3.57:29.07.82 13.05.87 19.07.82J30.03.2001 

 Faizuddin_Fakir, B.Sc. 01.03.58 01.09.82 13.05.87 10.09.82 30.03.2001 
__DR 4  

DR 
 1 Harigada_Debnath, B.Sc. 1.82 	;r30.03.2001 PR  

01 58 
2.2.03.56 

050782 
03.04.821 

13 .05 .87 
~

07 1 DR 
1 7 	1 BedaPrasad_Jaishi,B.A 
177. 

13.05.87 03.04.82430.03.2001 DR  
Mukul_Baruah, B.Sc.  01.02.58 11.08.82 	__13.05.87 1 1.08.82 	I 30.03.200 1 DR 	

r 
01.1 1.49 120I?LL1. 2682!30.03.2001 1 1 . 7  

S 	
. 



• 	 - 	NEXE - 

ANNEXURE- H 

Registered No. DL, 33004/2002 

• .THE GAZETTEE OF INDIA 

• 	EXTRAORDINARY 

PART- II- SECTION 1 

PUBLISHED BY AUTHORITY 

NO. 6 NEW DELHI, FRIDAY, JANUARY4, 2002 PAUSA 14, 1923 

Separate paging is given to this part in order that it may be tiled as a 

separate compilation. 

MINISTRY OF LAW JUSTICE AND COMPANY AFFAIRS 

(Legislative Department) 

New Delhi, Friday, January 4th, 2002/ PAUSA 14, 1923 (Saka) 

The following Act of Parlianient received the assent of the President on 

the 4 t h 
January, 2002, and is published for general information:- 

THE CONSTITUTION (EIGHTY-FFIFTH AMENDMENT) Act, 2001 

(4U1 January, 2002) 

An Act further to amend the Constitution of India. 

Be it enacted by Parliament in the Fifty Second year of the 

Republic of India as follows:;- 	S 

(1) This Act may be called the Constitution (Eighty-Filth 

Amendment) Act, 2001. 

(2) It shall be deemed to have come into force on the 17th day of 

June, 1995. 

In Article 16 of the Constitution, in clause (4A), for the words "in 

matters of promotion to any class", the words "in matters of 

promotion, with consequential seniority, to any class" shall be 

substituted. 

SUBHASH C. JAIN 

Secy. To Govt. of India 



I 
ANNEXLJRE- I 	 0 

BILL NO. 105 of 2001 

STATEMENT OF OBJECTS AND REASONS 

The Government, servants belonging to the Scheduled Castes and 

Scheduled Tribes had been enjoying the benefit of consequential 

seniority on their promotion on the basis of the rule of reservation. 

The judgenients of the Supreme Court. 	in the case of' Virpali Singh 

Chouhan (1995) 6 SCC 684 and Ajit Singh No.1 AIR 1996 SC I 189, 

which led to the issue of the 0. M . dated 3 0 °  January, 1 997, have 

adversely affected the interest of the Government servants 

belonging to the Scheduled Castes and Scheduled Tribes category in 

the matter of seniority on promotion to the next higher grade. This 

has led to considerable anxiety and representations have also been 

received from various quarters including Members of Parliament to 

protect the interest of Government servants belonging to the 

Scheduled Ca st,es and Scheduled Tribes. 

2. 	The Government has rcvicvcd the position in the light of 

views received ironi various quarters and in order to prot ccl the 

interest of the Government servants belonging to the Scheduled 

Castes and Scheduled Tribes, it has been decided to negat:e the 

effect of 0. M . dated 
oh  January, 1997 immediately. Mere 

wit,hdawal of the O.M. dated 
301h  January, 1997 will not meet the 

desired purpose and review or revision of seniority of the 

Government servants and grant of consequential benefits to such 

Government servants will also be necessary. This will require 

amendment to Article 1 6(4)( A) of t.he Constitution to provide for 

consequential seniority in the case ol promotion by virtue of rule of 

tteSteó 

Advocate. 



resetvalin. It is a1s 	nc'cssary Ni gvc I ctrspcctiv& ef'lect Lu the 

proposed constitutional amendment to Article I (4)(A) with effect 

from the date of coming into force of Article I 6(4)(A) itself, that is, 

from the I 
7 
 day of June, 1995. 

3. 	The bill seeks to achieve the aforesaid objects. 

New Delhi, 	 \'ASUNDHARA RAJE 

The 9' November,200 I 

Agestat 
W11"  

4dvocatC 
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H 
IN THE CENTRAL ADMINIRATIVE TRIBUNAL 

GUWAHATI BENCH: GUWAHATI. 

In the matter of: 
O.A. No.299 of 2002 
Sudhakar Sharma 

. ..................Applicant 

-Versus - 

Union of India & Others 
.................Respondents 

Written Statements for and on behalf of Respondents No. 

1,2,3 & 4. 

I, A. Hussain, Deputy Commissioner, Central Excise, 

Guwahati do hereby solemnly affirm and say as follows: - 

That I am the Deputy Commissioner, Central Excise, 

Guwahati and as such acquainted with the facts and 

circumstances of the case. I have gone through a copy 

of the application and have understood the contents 

thereof. Save and except whatever is specifically 

admitted in this written statement, the other 

contentions and statements may be deemed to have 

been denied and the applicants should be put to strict 

proof of whatever they claim to the contrary. I am 

authorised and competent to ifie this written 

statement on behalf of all the respondents. 

That the respondents have no comments to the 

statements made in paragraphs 4.1 to 4.3 of the 

application. 
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That the respondents have no comments to the 

statements made in paragraphs 4.4 of the application 

That with reference to the statements made in 

paragraph 4.5 of the application, the respondents beg 

to state that the applicant's contention is not correct. 

Consequent to the Hon'ble Tribunal Order dated 

5.9.95, the draft S/list was circulated to all concerned 

vide office C. No.11(34) 1/ET- 1/96/28968-29010(A) 

dated 13.7.98 and representation have been invited 

against the draft revised S/list of Inspector (now 

Superintendent) in terms of Hon'ble Tribunal, order 

dated 5.9.95 have since been issued on 13.7.98 after 

considering all representation received. 

That the respondents have no comments to the 

statements made in paras 4.6, 4.7 and 4.8 of the 

application. 

That with reference to the statements made in para 4.9 

of the application, the respondents beg to state that 

this issue has been discussed at length in the 

Judgment dated 5.9.95 pronounced by the Hon'ble 

Tribunal Guwaliati in O.A. No.241/91. Hence, no 

further comments are necessary at this stage. 

That the respondents have no comments to the 

statements made in para 4.10 of the application. 

That with reference to the statements made in para 

4.11 of the application, the respondents beg to state 

that the petitioner have questioned the very principle 

of seniority laid down in the O.M. of 1986. The 

respondents of O.A. NO.241/91 disposed the then 

petitioners application and other petitioner of similarly 

placed officers by issue of the Revised Seniority List 

vide 	office 	letter 	C. No.11(34)1/ET- 

1/96/28968/29010(A) dated 13.7.98. Therefore the 

petitioner should have not further ground to dispute 

' I 
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the very Judgment dated 5.9.95 of Hon'ble Tribunal, 

Guwahati. The petitioner has questioned the very 

order of the Hon'ble Tribunal passed on 5.9.95, which 

was accepted by the applicant of O.A. No.241/9 1, 

similarly placed officers and the Commissionerate. 

Consequential action has been taken by the 

Commissionerate. 

That the respondents have no comments to the 

statements made in pam 4.12 of the application. 

That with reference to the statements made in para 

4.13 of the application, the respondents beg to state 

that the contention is not correct. Promotions were 

given against vacancies. 

That with reference to the statements made in para 

4.14 of the application, the repondents beg to state 

that the assignment of seniority was done after the 

review DPC which was fmal and binding and accepted 

by the applicant of O.A. No.241/91 and similarly 

placed officers. 

That with reference to the statements made in para 

4.15 of the application, the respondents beg to state 

• that by amending Article 16(4A) of the Constitution, 

the Government servants belonging to SCs/ STs to 

retain the seniority in the case of promotion by virtue 

of rule of reservation. In other words, the candidates 

belonging to General/ OBC category promoted later will 

be placed junior to the SC/ ST Government servants 

promoted earlier even though by virtue of the rule of 

reservation. 

That with reference to the statements made in para 

4.16 of the application, the respondents beg to state 

that as it appears, the applicant fmds difficult to 

understand the contents of the constitution (85th) 
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Amendment Act, 2001. He may be advised to g 

through the Amendments once again. 

That the respondents have no comments to the 

statement made in para 4.17 of the application. 

That with reference to the statements made in para 

4.18 of the application, the respondents beg to state 

that no further comments warranted. The seniority 

list of Superintendent as on 1.5.2001 circulated vide 

C. No. 11(34)5/ET- 1/92/34248-85 dt 3.5.2001 was also 

a speaking order giving reasons as to why different 

types of representations have been rejected or 

disposed of as the case may be. 

That the applicant is not entitled to any relief sought 

for in the application and the same is liable to be 

dismissed with costs. 

VERIFICATION 

I, A. Hussain, Deputy Commissioner, Central Excise, 

Guwahati being duly authorised and competent to sign this 

verification do hereby solemnly affirm and state that the 

statements made in paragraph ..... / ................................... of 

the application are true to my knowledge and belief, those made 

in paragraphs...c- /5 ........... . ........ .... being matter of 

record are true to my information derived there from and those 

made in the rest are humble submission before the Hon'ble 

Tribunal. I have not suppressed any material facts. 

/1'1 4  

And I sign this verification on this .............day of 

L.2$ ........... 

DEPONENT 
(A. k#JSS4/ts/) 

bepgy Comm fssione, 
CENIkAL EXC'st 

GUWAHATI OIV//oi4p 

d 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

OA NO. 299/02 

• 	 Sudhakar Sarma 
......... k ... Applicant 

-VS.- 

Union of India & ors. 
Respondent 

H 
REJOINDER TO THE WRITTEN STATENT FILL 	Y THE RESPONDENTS 

I.. 

That the applicant has jceived the copy of the written 

• statement filed by the respond ts and has gone through the same. 

Save and except the stateiich are not specifically admitted 

hereinbelow, other statement made in this affidavit are 

categorically denied. The statements which are not born on record 

are also denied and the respondents are put to the strictest 

proof thereof.. 

That with regard to the statement made in para 1, 2 & 3 the 

: applicant • covers no comment an it since it is a matter of 

records.. 

That with regard to the statement made in para 4 • the 

applicant while reiterating and re-affirming the statement • made 

in the 04 begs to state that in terms of judgment and order dated 

5.9..95 the respondents refixed the seniority of Inspector irr 

1 



terms of para 3 of the Oil No. 35014/2/80-ESTT (D) dated 

The said seniority list was circulated (Annexure -1 to the On). 

4. 	That 	with 	regard to the statement me in para 5 & 	6 the 

applicant 	while reiterating the statement made above as well as 

H 	the OA, begs to state that as per the direct.an contained in the 

judgment 	and 	order 	dated 5.9.95 passed in OA 	No. 	241/91 the 

respondents had prepared the gradation list of Inspectors and 	it.• 
H 

was circulated taking into consid'ation the principle laid down 

in Oil dated 7.2.86. 

4* 
5. 	That 	with 	regard to the statement made in para 	7 	of the 

written statement the applicant while denying the contention made 

therein 	begs to state that th 	respondents have 	circulated the 

integrated seniority list of all promotee Superintendent refixing 

their seniority not in conArmity with the guideHnes 	applicable 

I for such refixation. The review DPC held in this regar& in Fob-

March 1999 did not determine the seniority of the Superintendent 

correctly while circulating Annexure-2, integrated seniority 

list. The respondents ought to have taken into consideration the 

Oil 	dated 	3.7.86. While refixing the 	seniority 	of 	the 

Superintendents. Since all the Inspectors got the benefit of 

promotion in terms of the judgment and order dated 5.9.1995 	the::, 

respondent ought to have treated all the Supdt. as promotee while: 

ii :1 preparing ANNEXURE-2 seniority list of Supdt. but the responden ts  

J have applied the DR and PR quota while preparing the same. 

6. 	That with regard to the statement made in para 8 of the 

2 
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f Written Statement the applicant while denying the contentions 

made therein: begs to state that the review DPC have recommended 

for determination of seniority in th e: grad e  of Supdt. in term of 

para 3 of OM dated 7.2.1986 which is absolutely incorrect since 

there is no direct recruit Supdt. It is because of which the 

respondents did not mention the seniority principle while:: 

preparing the nnexure-2 I  seniority list 	The applicant being 

1 aggrieved preferred nnexure-3 appeal dated 16.042000 along with. 

the addendum dated 27.042001 invoking Rule 23(4) of CCS (CCA) 

Rules 1965 However the respondents in an arbitrary manner 

disposed of the representation preferred by the applicant issuing * 
order dated 25. 2001 Annexure e-4,. The Annexure-4 impugned order 

dated 2.5.2001 clearly indicates the fact that the respondents 

have not applied their minds while disposing of the said 

f(: representation. 	 . 	 . 

7 	That with regard to the statement made in para 9 & 10 

of the Written Statement the applicant while reiterating 	and 

reaffirm the statement made above as well as in the OA begs to 

state that as a matter of fact the review DPC was to consider 

promotion in the grade of Supdt. on the basis of revised 

seniority list of inspectors (nnexure-1) and to prepare the;: 

correct seniority list of Supdt. without any changing of grading 

• of officers given by the original DPC. The representation •filed..: 

to that effect by the applicant was replied to by the respondents 

vide Annexure -4 order dated 2.5.2001 without consulting the' 

basic issue raised by the applicant 

73 



• That with regard to:the  statement made in para 	11 .:rt .he: 

applicant while reiterating and reaffirming he 	statement made 

above 	as well as in the 	DA begs to state that 	the respondents 

have 	committed illegalities in preparing Annexure-2 1  Integrated 	.1 

Seniority list of Supdt. 

The applicant for better appreciation of the 	factual 	
•5 

aspects 	of the matter begs to anne< a list / chart showing 	the 

discrepancies in 	Annexure - 2 seniority 	lIst 	of Supdt.. 	as 

• I Annexure RJ-1.. 

That with regard to the statement made in para 12 & 13 

of the Written Statement the applicant while denying 	the 

contentions made therein begs to state the amendmentof article 

11 16 (4A) was done by the Constitutional Amendment Act  

17..6..1993 but cases cropped up prior to 176..1993 	arenat 

covered by the said amendment.. In the intent case there has been 

a complete violation of statutory rules governing the field and 

the respondéntsthus cannot take theadvantage of any :provision 

of law 	to rectify their mistakes or to cover up their 

illegalities committed while preparing the Annexure -2 Integrated 

Seniority List of Supdt.. 

That with regard to the statement made in para 14, 15, 

& 16 the applicant while denying the statement made therein begs 

to state that the appeal preferred by the applicant Annexure - 3 

was disposedof by an arbitrary order ( Annexure-4) and it does 

not carry any meaning 	The aforesaid Annexure-4 interim order 
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clearly indicates the fact that the respohdents have not applied 

their 	minds 	and the appeal preferred by the applicant was 	not 

given 	due consideration as required under law and rules guiding 

the 	fieid 	In 	view of the above facts 	and 	circumstances 	the 

applicant 	is entitled to all the reliefs q 	claimed 	in this OA 



c-si---- 

I Shri Sudhakar Sarma, son of Late GD.Sarma, aged about 50 

rears, the applicant in OA No 299/02do hereby-solemnly affirm 

nd verify that the statements:made in the 	application, in 

raragraph 	 are true - to my knoiiiledge; those- 

ado in paragraphs 1I. Lt being matters of 

ecords are true to my information derived therefore and the rest 

re my humble submissions before this Hon'ble Tr'ibunal I have 

ot suppressed any mater:ial facto 	 " 

And I sign this verification on this the 26th day of May, 

003.. 	 . 	.. 	 .. 	 . 	. 	. 

SIGNATURE 

çota) 	SRcc/ 

• 1 
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